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IN THE CENTEAL ADMINISTREATIVE TRIBUNAL , J IPUR BRENCH, JRIEUR,

CP MHo. 114/94 in 2 Date nf ordsr 14,2.25
OA no. 101/89
Ga jendra : Applicant

Shri Pavindra & QOthars

: Rezpondents.
Mr. Mukesh Agrawal : Counszel for the applicent.
Mr. Manish Bhandari : counsel for the respondents.

CORAM
Hon'kle Mr. Gowal Krishna, Member (Judicial)

Hon'kle Mr. O.P,. Sharma, Mamber (Admindstira ive)

PEP HUN'ELE MR, GOFAL FRISHNA, RMEMBED (JUDL“IHJ)

Apyli:ant Gajendra has £iled this Contengk
Paziition agafnst the respondents on the gréund thiat th=
dirzcticore issusd by the Trilbanal vide igs ordzr dated
182,4,%1 at Annexure A=} were nok conplied wiﬁh Ly the
respondents and instead of implementing the judéement
dated 18.4.924, the respondents passed an order d§£ed
£.7.94 in uvtter ' disrzgard of the diréctionsdf the

Tritunal,., Ths Tribunal had given s Jdirection to the

"i

reapondents to consider the case of the applicant regzrd-
ing ages re=laxaticon on the sane lines 22 haz b2en done
vide letiter daked 1.4.91 of the Railway Board and con the
Irasis on which this aje relaxation has been given to
Pahadur Singh. The cace of the applicant was comparsd
with that of:Bahadur Singh and it was dulf considered

v the competent anthority, who found that the kensfit

of age relaxation could not ke given to the applicant,

It vz alsa ﬁireﬁted Ly %ha-&ench-o&-this Tribunal while
dezciding the applicant's O0A that if the applicant is

aggrieved by any order of ths respondents, he shall be at

G}ﬁ@id likerty to £ile a fresh 0A, Howszwver, i€ is not within the
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gaope of ths Contempi Petition to go inta the

!

merits of the casz, Ths oa
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of the applicant
for age relaxation for the purpose of promotion
to the pest of Cleansr has been 2tnsidsred by the.
recpondents and as such there was nc disobadience
of the order in question cn their part. In the
result, thisz Contemptrpetition iz Aismisse=d,
Motices issued ko the respeondents are hereby
dischay
. Criavbrs
(GOPAL LKRISHNA)
MEMBER (A) MEMEER(J)
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